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m i w  of Fu n d s by State Electricity 
Boards

170. SHRI B. V. NAIK: Will the
Mtiptater of ENERGY be pleased to 
state;

(a ) whether funds earmarked for 
electrification and placed at the dis­
posal of State Electricity Boards by 
th$ Rural Electrification Corporation 
have been misapplied by ihe State 
Electricity Boards;

(b) if so, the names of those State 
Electricity H o a r^  ^nd

(c) steps the Rural Electrification 
Corporation propose to take in this 
behalf?

THE DEPUTY MINISTER IN THE 
MINISTRY OF ENERGY (PROF. 
S1DDHESHWAR PRASAD): (a ) to
(c). The schemes sanctioned by the 
Rural Electrification. Corporation Ltd. 
are phased for completion over a 
period ranging upto 5 years. The 
loans sanctioned by the Corporation 
are disbursed in instalments accord­
ing to the phasing qi the implemen­
tations ot the schemes. Loan instal­
ments are always disbursed in ad­
vance; the first instalment is disburs­
ed on execution of necessary Loan 
documents and the second and subse­
quent instalments on the State Elec- 
trictly Boards achieving the prescrib­
ed level of performance in utilisation

the funds already released and in 
achieving the physical targets.

In some States utilisation of funds
reported by the Boards has not 

***n satisfactory. In such cases the 
Matter is taken up by the Corpora­
tion TvUh the concerned Boards to 
improve the position. Even then§ if 
he position a9 regards utilisation of 
™ndfi does not improve, further sanc- 
IQn of new schemes is held over till 
*Jj«h time as improvement is effected.

had to be done temporarily at 
j?e stage for West Bengal, Punjab, 
P a ta k a  and Bttiar.

World Demand for Indian Electrical 
Cables

171. SHRI D. K. PANDA: Will the
Minister of INDUSTRY be pleased to 
state;

(a ) whether there is a huge demand 
in world over for electrical cables 
produced in India;

tb) ii  so, the fads thereof; and

(c) whether Indian manufacturers 
cannot tap this export potential; and 
if so, the reasons therefore

THE MINISTER OF STATE IN  
THE MINISTRY OF INDUSTRY 
(SHRI B. P. MMJRYA): <a) and
(b}.« There is considerable demand 
for, electrical cables ip. overseas coun­
tries particularly in Oil Rich coun­
tries like Nigeria, Libya, Dubai etc. 
and also, in countries like Thailand, 
Singapore* Philippines/ Malaysia, 
Bangladesh, etc who have received 
substantial credit from, Asian Deve­
lopment Bank ior expansion of their 
Electrical Distribution System. Sub­
stantial demand has also been found 
in USSR.

(c)' Indian exporters have been 
tapping; Chis export potential and 
have been able to increase their ex­
ports during last three years from 
Rs. 11.54 crores in 1973-74 to Rs. 17.25 
crores in 1974-75 and Rs. 22.43 crores 
in 1975-76. An export target of 
Rs. 25 crores for 1976-77 and Rs. 30 
crores for 1978-79 has been fixed. 
Government has sanctioned import re­
plenishment licence and cash compen­
satory support to various categories 
of Electric wires and cables with a 
view to making Indian offers compe­
titive in international markets.

Resumption of Nuclear aid from 
Canada

172. SHRI R. N. BARMAN; Will 
the Minister of ATOMIC ENERGY 
be pleased to state:

(a ) whether the negotiations with 
the Canaclian Government for resump-




